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Allegations   asainst   official   of   State 
Bank  of Travancore regarding grant of 

loans to educated unemployed 

875. SHRI DINKARRAO GOVIND- 
RAO PATIL: Will the Minister of 
FINANCE be pleased to  state: 

(a) whether it is a fact that certain 
top official of the State Bank of Tra- 
vancore, a subsidiary of the State Bank 
of India, are alleged to have advanced 
several crores of rupees to an 'Empire 
Leader' in the name of educated un- 
employed; 

(b) if so, what are the details in this 
regard; 

(c) whether Government propose to 
inquire into the advances made by the 
State Bank of Travancore against the 
instructions of the Reserve Bank of 
India and technical experts; and 

(d) what action has been taken by 
Government against the bank officials 
found guilty of malpractices? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI JAN- 
ARDHANA POOJARY): (a) to (c) The 
State Bank of Travancore has denied 
the allegations.   However, the Central 



119 Written Answers [ RAJYA SABHA ] to Questions 120 

Bureau of Investigation  (CBI) is    re- 
ported to, be investigating the matter. 

(d) In view of the position stated 
.above, the question does not arise. 

Explosion in public expenditure 

876. MISS SAROJ KHAPARDE : 
Will the Minister of FINANCE be 
pleased to state: 

(a) whether it is a fact that there 
has been an explosion in public ex- 
penditure at the central level; 

(b) if so, what was the amount of 
public expenditure during the last 
three years, year-wise; and 

(c) what measures are being taken 
by Go-ernment to curtail the expendi- 
ture? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI S. M. 
KRISHNA): (a) to (c) The figures of 
Central Government expenditure in- 
cluding on the Plan, account for the 
last three years are as under: — 

 

It has been the Government's en- 
deavour to contain expenditure, while 
meeting urgent requirements, parti- 
cularly for the Plan and the Nation's 
security. The Budget deficit has also 
been kept at a manageable level. 
Measures taken in 1983-84 for reduc- 
ing expenditure are outlined in the 
Econojnic Survey, presented to Parlia- 
ment in 27th January, 1984. 

IDBI  assistance  for  cooperative  fac- 
tories in Maharashtra 

877. DR. (SHRIMATI) NAJMA HEP- 
TULLA: Will the Minister of FINANCE 
be pleased to state: 

(a) whether it is a fact that the co- 
operative factories in Maharashtra 
have submitted a proposal to the In- 
dustrial Development Bank of India 
for providing financial assistance for 
paper units out of surplus bagasse; if 
so, what are the details thereof; 

(b) whether Government propose to 
provide finance for these ventures; if 
so, tbe details thereof; and 

(c) if not, what are the reasons 
therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI JAN- 
ARDHANA POOJARY): (a) to (c) 
M/s. Mula SSK Ltd., M/s. Kopargaon 
SSK Ltd., M/s. Rahuri SSK Ltd., and 
M/s. Sangammer SSK Ltd., which are 
Cooperative Sugar factories located in 
the State of Maharashtra, have ap- 
proached the Industrial Development 
Bank of India (IDBI) for financial 
assistance for setting up paper units 
based on utilisation of their surplus 
bagasse. 

The public sector financial institu- 
tions including IDBI extend financial 
assistance to, all commercially viable 
and technically feasible industrial pro- 
jects, keeping in view national priori- 
ties. Accordingly, IDBI will take suit- 
able decisions in regard to financing 
the paper units of the four applicant 
Co-operative , Sugar factories after as- 
certaining the viability and feasibility 
of the projects. At this stage there is 
no proposal for Government to provide 
direct finance far these projects. 


